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THE PRIME MINISTER (SHRI RAJIV 
GANDHI): I entirely agree with the Member 
that something needs to be done and I myself 
have recommended earlier the steps that he 
has recommended. I was told initially that we 
may not be able to bring in any amendment 
because it does not come under our 
jurisdiction. But I have asked the Law 
Ministry to look into it further and they have 
not come back to me yet. 

 
MR.   CHAIRMAN:   Question  Hour is 

over. 

WRITTEN     ANSWERS     TO  QUES 
TIONS 

Irrigation    projects violating    forest 
(Conservation) Act, 1980 

147. SHRI  RAMKRISHNA 
MAZUMDER-SHRI CHITTA 
BASU: 

Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to state: 

(a) whether it is a fact that there are about 
490 irrigation projects in Madhya Pradesh, 
which violate the provisions of the Forest 
(Conservation)  Act, 1980; and 

(b) if so, what steps have been|are proposed 
to be taken by Government in that regard? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI BHAJAN LAL): (a) 
Violations of the Forest (Conservation) Act, 
1980 have come to notice of the Central 
Government in 12 irrigation projects in 
Madhya Pradesh. 

(b) The Central Government have 
communicated to all the State and Union 
Territory Governments that diversion of forest 
land will not be approved in regard to projects 
in which the provisions of the Forest 
(Conservation) Act, 1980 have been violated. 
Diversion of forest lands in regard to 9 
irrigation projects in Madhya Pradesh 
involving violation of the Forest 
(Conservatoin) Act, 1980 has not been 
approved. 

Pollution   from   major cement   factories 

•148. SHRI  HARVENDRA  SINGH 
HANSPAL: SHRI D.   B.   
CHANDRA GOWDA: 

Will the Minister of ENVIRONMENT 
AND FORESTS be pleased to state: 

(a) whether it is a fact that the Central 
Pollution Control Board had recently held 
discussions with the authorities of major 
cement manufacturing units of the country to 
effectively control air pollution from the 
cement factories; 

(b) if so, the details of the discussions 
held; and 

(c) what steps have been taken to control 
pollution from the cement factories? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI BHAJAN LAL):   (a) 
Yes, Sir. 

(b) The discussions related to the existing 
status and possible measures for air pollution 
control in cement manufacturing units. 


